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BEFORE THE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

Original Application No. 606 of 2018 
(I.A. No. 163 of 2021) 

IN THE MATTER OF: 

In Re: Compliance of Municipal Solid Waste Management Rules, 2016 and other 
environmental issues. 

ADDITIONL AFFIDAVIT ON BEHALF OF THE ST ATE OF SIKKIM IN 

COMPLIANCE OF ORDER DATED 16.01.2025 AND 14.10.2025 

I, Sh. Ravindra Telang , Chief Secretary, Government of Sikkim, Tashiling 

Secretariat, Gangtok, Sikkim 737101 , do hereby solemnly affirm and most humbly 

and respectfully submit as under: 

1. I am the Chief Secretary to the Government of Sikkim and am duly authorised 

and competent to swear the present affidavit on behalf of the answering 

Respondent. 

2. I say that State of Sikkim has already filed its Compliance Affidavit dated 

08.05.2026, the contents whereof may kindly be read as part and parcel of the 

present affidavit. The present Additional Affidavit is being filed to place on 

record certain additional submissions on record and the updated status 

subsequent thereto. 

3. I say that the State of Sikkim has already filed the six-monthly Compliance 

Affidavit along with the Report indicating the status of Solid Waste 

Management and Liquid Waste Management for the period from November, 

2025 to April , 2026. 
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~rlJ"' Colll,,,{j,~t 4. I say that, thereafter, the concerned Departments of the State have further re-

~ * ,, 
..,~ examined the status and assessed ground/ field conditions of solid and liquid 

waste management with adopting approach to reduce the current gaps 

existing in waste processing in solid waste and treatment of sewage 

expeditiously. 

5. I say that pursuant to the aforesaid review, the present Additional Affidavit is 

being filed to place on record the updated status regarding the existing gaps 

in waste processing, the action proposed to be taken during the next six 

months and the financial tie-ups. The same is reproduced hereunder for the 

convenience of this Hon'ble Tribunal: 
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6. I say that the above table indicates that the total gap in composting is 3.60 

TPD (Singtam 0.3, Namchi 1.0. Gyalsh ing 0.1 and Rangpo 2.2 ), while the 

gap in processing of dry waste is 6.848 TPD , which presently exists on ly in 

Gangtok. I further say that in al l theUrban Local Bodies ("ULBs"), inerts 

aggregating to 4 .7 TPD is used in construction and fil ling purposes. 

7. I say that considering the insignificant estimated gaps existing in each of the 

ULBs, the State has considered accommodating the unprocessed 

biodegradable waste, non-biodegradable (Dry) waste and inert waste through 

the existing Home Composting facilities . Organic Waste Converters 

("OWCs"), Windrowing in Gangtok and by enhancing source segregation 

followed by linking to the Authorised Recyclers and inerts to sanitary landfill 

("SLF").I further say that it is also considered to achieve the said targets by 

31 .12.2026. I also say that inert waste shall be processed in accordance with 

the Solid Waste Management Rules , 2026. 

8. I say that with effect from 01.06.2026, an Automatic Waste Segregation 

Machine("AWSM") has been installed at the Martam site , Gangtok. I further 

say that the AWSM . together with the Organic Waste Converter ("OWC"), will 

facil itate effective composting and segregation of dry waste feedstock. The 
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rejects arising from these processes will be subjected to the Sanitary Landfill 

Facility (SLF) as per Schedule II of the Solid Waste Management Rules, 2026. 

A true copy of the operation and performance report of the said AWSM, along 

with geo-tagged photographs, is annexed herewith as Annexure A-1. 

9. I further say that in the State of Sikkim, the applicability of an exclusive Refuse 

Derived Fuel ("RDF") Plant is not considered to be technically and 

economically feasible. 

b) Legacy waste 

10.1 say that the details of biomining of legacy waste are reflected in Table 7 

(Page 739), Table 8 (Page 740) and Page 762 of the six-monthly Compliance 

Report already placed on record. I further say that legacy waste has been 

reported only at the Martam site, Gangtok. The State has remediated 

2,33,823 Tonnes of legacy waste reported as on 01.06.2023 and further 

additional waste thereafter of 0.134. 

A true copy of the geo-tagged photographs of the Martam site is annexed 

herewith as Annexure A-2. 

11 .1 say that there is residual legacy waste on account of gap of 6 to 7 TPD of dry 

waste, 7 TPD of compostable wet waste and 4.7 TPD of inert waste. I further 

say that 6 to 7 TPD of dry waste will be routed through the Authorised 

Recyclers by 31.12.2026. I also say that the State has taken preventive 

measures to avoid any chances of fire and there is no possibility of effects due 

to leachate considering the nature of the waste. 

12.1 say that inerts and good earth soil are being utilised for construction 

purposes. I further say that. as per the Solid Waste Management Rules, 2026, 

~ f)J"-l1/ the State is making provisions for setting up SLFs for disposal of inerts and 

1Y ~~~- . 
,,,._1f.J ·' . ~ -. e-·, 

,, ~i r} ., 
C► !-..· ,. .... 

... , .,.i • 

J 

4 781



Zp rejects at Martam and taking distance criteria for setting up regional SLFs in .., .., 
~;•Ing'.._~;..' 
~ terms of Provision 12 of the said Rules. The same is proposed to be 

completed by 31.03.2027. 

13.1 further say that wet waste shall be processed through Home Composting, 

Organic Waste Converters and Windrowing in Gangtok. 

c) Ring fence expenditure 

14.1 say that the remaining Ring Fenced amount and the funds available under 

other Central and State supporting schemes shall be utilised for the following 

purposes: 

I. Remediation of residual legacy waste at Martam. 

II. Plugging the reported gaps in waste processing. 

111. Enhancing scope of segregation as per new rules including 

management of Special care, Sanitary and domestic hazardous 

waste. 

IV. Setting up of SLFs as per new rules. 

V. Awareness program at different levels and District levels as per 

Rules. 

d) Sewage Management 

15.1 say that, based on the data provided on sewage generation, household 

connectivity to sewers and the installed and utilisationlevel of STPs (Pages 

742 to 752 of the six-monthly Compliance Report), a gap analysis has been 

carried out. The said gap analysis is reflected in the table at Page 7 49 of the 

Compliance Report. 
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-~ 1~1 ~:.1~3/ 16. 1 say that, as per the aforesaid gap analysis. the State will set up STPs in all 

\\\" 

the ULBsby September, 2028. I further say that the State has finalized the 

execution plan linked with timelines and financial allocations. 

17.1 say that the major constraint in the hilly terrain is relating to establishment of 

sewers, which is not comparable to the plain terrain. I further say that the 

State has to ensure maintenance of gradient, less pumping and proper 

upkeep of sewers. Keeping this in view, the State has adopted low depth sub­

surface sewers as per the CPHEEO Manual. 

A true copy of the note along with gee-tagged photographs Is annexed 

herewith as Annexure A-3. 

18.1 say that implementation of STPs in six ULBs (excluding Gangtok) are small­

sizedthat is, 11 .18 MLD generated by six ULBs ranging between 0.72 to 3.49 

MLD and are located on difficult terrain posing difficulty in laying conveyance 

system. I further say that the unconnected households are having septic tanks 

and soak pits and after the connections are secured, no sewage will go to 

drains. 

19.1 say that the State is concerned with preventing disposal of sewage and 

sullage into dry or storm water drains. I further say that in Sikkim, the drains 

are either naturally formed during rains on the hill slopes or are man-made 

drains meant for carrying rain water and city wash water. The characteristics 

of the drain water, as reflected in Table C (Page 746 of the six-monthly 

Compliance Report) , indicate BOD values of less than 4.0 mg/I and FC values 

of less than 1100 MPN/100 ml. I also say that such contamination is linked 

with floor washings and cattle dung/excreta, and only sullage is presently 

discharged into the drains. The ultimate discharges to rivers and Kholas will 
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't ~ ' 
.:.,. -' 3j be controlled and present disposal are to be diverted to STPs and for this, the 

-~ii 
;~1/ time bound works are executed with upper timeline of September, 2028. The 

longish time taken is due to constraints in laying sub- surface sewer lines 

passing through privately owned sites and also publ ic resentment for setting 

up of STPs/ DSTPs. 

20.1 say that, as reflected in Table D (Page 749 of the six-monthly Compliance 

Report) , for treating estimated sewage generation of 29.51 MLD , existing 

facilities are for 24.77 MLD but, utilisation is 16.23 MLD and this is due to 

design period of STP, non-existence of conveyance system and households 

not connected to existing sewers. Therefore, the action plan is to execute 

installation of STPs, lay shallow sewers and connect households within 

September, 2028. The State however, will be moving forward to cut down time 

lines. 

21.1 say that utilisation of treated sewage is difficult because of reasonably good 

water availability and limited secondary sources for utilisation of the treated 

water. I further say that the State shall endeavour to utilise the treated 

wastewater for fire extinguishing, construction purposes and suppression of 

dust, for which necessary steps shall be taken. 

22.1 say that the Ring Fenced amount shall be utilised for achieving the identified 

targets, which include: 

I. completion of households connectivity in Gangtok, Singtam and 

Rangpo, 

11. laying of sub surface conveyance in Mangan, Gyalshing, 

Namchi and Jorethang. 
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;:t - I 'o .,-. /.,· 
\ .¥'.. ,. ··, Il l. setting up of STPs/ DSTPs/ FSTPs In Mangan , Namchi and 

Jorethang. ' 

23 .1 say that in view of the above submissions, this Hon'ble Tribunal may kindly 

consider granting time to the State. I further say that the State is committed to 

monitor the execution plan at the State, District and ULB levels and 

simultaneously take the public into confidence. 

24.1 say that the facts stated in the present affidavit are true and correct to my 

knowledge and belief, based on the records made available to me by the 

concerned Departments of the Government of Sikkim. Nothing material has 

been concealed therefrom. 

VERIFICATION 

Verified at Gangtok, Sikk im on this 01 day of July, 2026 that the contents of 

paragraphs 1 to 24 of the above affidavit are true and correct to my 

knowledge and belief, derived from the official records made available to me 

by the concerned Departments of the Government of Sikkim. Nothing material 

has been concealed therefrom . 

Ms. Tshering Lhamu Shel}>,., 
Oath Commissioner 
. Pak ·ong District 

H1,gh Court of Sikkim 
Vide Not ·,ca ion No. 20/HSC/13/5/202!. 

-
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Annexure A-1 

REPORT 
AUTOMATIC WASTE SEGREGATION MACHINE

Commissioned on: 01 June 2026 
Improvement, Performance and Achievement Report 

1. Introduction

The Automatic Waste Segregation Machine (AWSM) was successfully commissioned on 01 June 
2026 at the Municipal Solid Waste Processing Facility, Martam. The primary objective of the project 
was to improve waste segregation efficiency, ensure scientific waste processing, enhance 
environmental compliance, and provide a safer and healthier working environment for the 
operational workforce. 

Since commissioning, the facility has achieved substantial improvements in waste handling, 
processing efficiency, RDF feedstock quality, environmental management, and worker welfare. The 
machine has enabled systematic segregation of mixed municipal solid waste into different fractions, 
thereby supporting sustainable waste management practices. 

2. Objectives of Commissioning

The commissioning of the Automatic Waste Segregation Machine was undertaken with the following 
objectives: 

 To improve segregation efficiency of municipal solid waste.

 To ensure scientific processing and disposal of waste.

 To improve RDF feedstock quality for co-processing.

 To reduce environmental impacts such as leachate generation, foul odour, and fly nuisance.

 To eliminate waste accumulation and processing backlog.

 To improve workplace hygiene and worker safety.

 To ensure uninterrupted operations throughout the year, including during monsoon
seasons.

3. Waste Processing Flow

 Municipal solid waste is received from GMC and private vehicles and recorded through the
weighbridge system.

 The waste is unloaded directly in the covered processing area.

-//TRUE COPY//-
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 The Automatic Waste Segregation Machine segregates the waste into Dry Waste, Wet
Waste, and Inert Waste.

 The dry fraction is processed for RDF feedstock preparation.

 The wet fraction is processed through biomethanization and composting..

 The inert fraction is scientifically disposed of at the designated landfill site.

 The entire process is carried out under a covered shed, ensuring efficient operations and
protection from adverse weather conditions.

4. Operational Performance

Since the commissioning of Automatic Waste Segregation Machine, the facility has been consistently 
processing approximately 70–100 TPD (Tonnes Per Day) of municipal solid waste received from GMC 
and private collection vehicles.The segregated waste stream primarily comprises: 

 Dry Waste: Approximately 85–90%

 Wet Waste: Approximately 10–15%

The implementation of the Automatic Waste Segregation Machine has significantly improved 
segregation efficiency, enabled continuous daily processing, enhanced RDF feedstock quality, and 
eliminated waste backlog, even during adverse weather conditions. 

5. Improvements Observed After Commissioning

5.1 Improved Segregation Efficiency 

 Effective segregation of mixed waste into dry waste, wet waste, and inert fractions.

 Better recovery of recyclable and combustible materials.

 Improved quality of RDF feedstock.

5.2 Covered Processing Operations 

Prior to commissioning, waste handling and processing activities were conducted in open areas, 
making operations vulnerable to rainfall and adverse weather conditions. 

After commissioning: 

 Waste is unloaded directly near the processing area.

 Processing operations are carried out under a covered shed.

 Better control of waste handling and storage.

5.3 Leachate Control 

 Significant reduction in leachate generation.

-//TRUE COPY//-
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 Prevention of rainwater mixing with waste.

 Improved environmental management within the facility.

5.4 Odour Control 

 Timely waste processing minimizes decomposition.

 Noticeable reduction in foul smell and odour generation.

5.5 Fly and Vector Control 

 Improved housekeeping practices.

 Reduced breeding of flies and disease vectors.

 Cleaner processing environment.

5.6 Continuous Processing 

 Processing activities continue irrespective of weather conditions.

 Improved operational reliability throughout the year.

5.7 Elimination of Waste Backlog 

Before commissioning: 

 Rainfall and adverse weather often caused delays in processing.

 Waste accumulation and backlog were common.

After commissioning: 

 Daily processing is maintained.

 No significant backlog of waste observed.

6. RDF Feedstock Quality Improvement

The Automatic Waste Segregation Machine has significantly improved RDF feedstock preparation by: 

 Producing cleaner dry waste fractions.

 Improving calorific value consistency.

 Reducing contamination levels.

 Maintaining quality standards required for co-processing in cement industries.

This has strengthened the facility's ability to support sustainable waste-to-energy initiatives. 

7. Scientific Disposal of Inert Waste

The machine effectively separates approximately 10–15% inert material from incoming waste 
streams. 

-//TRUE COPY//-
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8. Worker Welfare and Safety

One of the most significant achievements following commissioning has been the improvement in 
worker welfare. 

Before Commissioning 

 Waste handled in open areas.

 Exposure to rain and adverse weather.

 Greater contact with leachate and foul odour.

 Less comfortable working conditions.

After Commissioning 

 Operations carried out under a covered shed.

 Improved workplace hygiene.

 Reduced exposure to rain, odour, and flies.

 Enhanced worker comfort and safety.

9. Conclusion

The commissioning of the Automatic Waste Segregation Machine has transformed the Municipal 
Solid Waste Processing Facility at Martam into a more efficient, environmentally sustainable, and 
worker-friendly operation. 

The facility is now capable of processing more than 100 MT of waste per day, maintaining high 
segregation efficiency, producing quality RDF feedstock, ensuring scientific disposal of inert waste, 
and preventing operational backlogs even during adverse weather conditions. 

The project stands as a significant milestone in improving municipal solid waste management and 
reflects the successful collaboration of management, technical staff, and operational workers in 
achieving sustainable waste processing goals. 
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  Annexure A-2 
Martam site before and after Biomining 
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Martam site before and after Biomining 
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ANNEXURE A-3

UPDATED REPLY TO THE EARLIER SUBMISSION IN COMPLIANCE OF PARA 
NO. 7 OF THE ORDER DATED 14.10.2025 (UPLOADED ON 18.11.2025) W.R.T. O.A. 
NO. 606 OF 2018 {I.A. NOS. 163/2021, 299/2024 & 20/2025) IN THE MATTER OF 
STATE OF SIKKIM IN THE FORMAT SUGGESTED IN THE ORDER DATED 

16.01.2025. 

Point-wise Updated Reply with Pagination Reference 

SI. Pagination Column Name/ No 
No. Reference and Subject 

1 Page No 11 Column 2/ Targeted 
Household to be 
connected to Sewers 
Gangtok ULB 

2 Page No. 12 Remark/ Mangan 
Sewer Network 

Updated Reply / Remarks 

In I.he total targeted Household of 32092 of Gangtok as 
submitted in earlier submissions, the Lower belt area of 
Bojoghari municipal ward has not been covered by the 
existing sewer network. However. the DPR for the said 
uncovered area including Lower Lingdi-ng municipal 
ward and peri-urban a reas such as Luing, Banjhakri 
falls etc has been prepared and processed for approval 
and financial sanction of the Government. Hence, abom 
250 HH from I.he total submitted HH of 32092 will still 
re main unconnected till March 2027 and shall be 
targeted for connection after 36 monlhs from the 
commencement of the project after approval and 
sanction. 

Remark: The updated sewer network details for 
Mangan Town are as follows: 

Particulars Approved/ Complete 
Target d Le ngth 
Length 

Main Trunk Line: 8.10 Km OKm 
Sub-main 24.00Km 19 Km 

Trunk Line: 
Household 9.43 Km OKm 

Connections and 
Laterals: 

Total 41.53 km 19 K.m 
(say 42km) 

Remarks: Work under Progress 
Accordingly, the updated total sewer network details 
may be read as above. (The earlier affidavit mentions 
total sewer network of 42 km and completed network 
of 15 km; the detai led breakup and updated! completed 
length is furnished herein for clarity.) 
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3 

3 

Page No. 13 Remark/ Gyalsbing 
Town Sewer 
Network 

Page Nos. 
13 &14 

Column 4 and 
Remark/ Namchi 

and 
Jorethang Town 
STPStatus 

Remark: The updated sewer network details for 
Gyalshing Town are as follows: 

Particulars Approved/ 

Line: 

Targcr 
Length 

Main Trunk 26.844 km 

Sub-main 5.706 Km 
and Laterals Line: 

Total 32.55 km 
(say 
33km) 

Remarks: Work under Progress 

Complete 
d Length 

20.625 
km 
4.0km 

24.625 
1cm 

Accordingly, the updated total sewer network details 
may be read as above. (The earlier affidavit mentions 
total sewer network of25 km (which was for main 
Trunk Line only) and completed network of 20 km; the 
detailed breakup and updated completed length is 
furnished herein for clarity.) 

Time Target: to complete and commission FSTP 
Sipchu = December 2027 

Remark: The construction of the proposed STPs at 
Namchi and Jorethang is stalled due to public 
resentment, as stated in the earlier report. 

Mea11 whi le, to address the immediate requirement ti ll 
resolution of land-related constraints, a 20 KLD 
Faecal Sludge Treatment Plant (FSTP) project at 
Sipchu near Jorethang and Namchi is under process 
and sanction. The same shall provide interim treatment 
support until the proposed sewerage infrastructure is 
established. 

(The earlier repo1i mentions that Namchi and 
Jorethang STP projects are delayed due to public 
resentment/land-related issues and require further 
approval process.) 
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4 Page Nos. Column 6 I Drain The drain-wise flow calculation has been updated 
15, 16 & 17 Flow Details as follows: 

Town-wise Drain Flow Details 

Flow(MLD) No. of 
Updated 

Town 
as reported Drains 

Flow in 
each Drain 

(MLD) 
Gangtok 2.20 20 0.1 1 

Mangan 0.93 3 0.31 

Singtam 0.72 9 0.08 

Rangpo 1.93 7 0.28 

Gyalshing 0.82 3 0.27 

Namchi 2.72 4 0.68 

Jorethang 1.96 4 0.49 

5 PageNo.18 Column 14 I Time Remark: In the time-bound plan for setting up and 
Bound Plan for STPs operationalisation of STPs under Column (14), it is 
and CTO Status submitted that the Consent to Operate (CTO) of 

Tathaogcheo Zone m has been renewed up to 31st 
March 2027. 

A copy of the renewed CTO is enclosed as Annexure-
A. 

The earlier report mentioned that CTO renewal was 
under process. The updated status is submitled herein. 

6 Page No. 20 Reference Note: Updated Note: For Namchi and Jorethang, the 
Namchi and proposed 20 KLD FSTP project at Sipchu near 
Jorethang Jorethang and Namchi is under proces and sanction 

to address the inte1im requirement unLil the land-
related issues are resolved and permanent STP 
infrastructure is established. 

7 Third Party The updated third-party NABL accredited 
NABL laboratory reports for five STPs of Gangtok are 
Accredited enclosed as Annexure-B for kind perusal of the 
Laboratory Reports Hon' ble Tribunal. 

8 Photographs of Sewer Network photographs Enclosed as Annexure-
Mangan and C. 
Gyalsbing 
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STATE POLLUTION CONTHOL IIOAHD-SIKKIM 
FOREST & �NVIRONMENT DEPARTMENT 

GOVERNMENT OF SIKKIM 

Rtr No. 11rff ISJ•cn,
DEORALI. GJ\NGTOK - 737102. 

To. 
The PCE-Cum-Sccrc1ury. 
PHE Dcp3nmc111, 
Govcmmcn, of Sikkim, 
Nim1m1 Bhawan­
G:ingtok, Gang1ok 
District-737 IO I. 

Sub: RENE:WF.n CONSENT TO OPERA TE.

In considcr.:uion of your upplication vide no. 625181 doted 07.04.2026, the State Pollution Conln)I 
Board-Sikkim hereby grants you Renewed Consent to Opcrorc a Sewnge Treatment Plant (STP) 
located at Lower Tnthangchen, Gangtok District-Sikkim under rhc provision of Section 25 or the 
Water (Prevention & Control or Pollution) Act, 1974 ond Section 21 of Air (Pre,·ention & 
Control of Pollutlon) Act, 1981 subject to rhe  following condllion: 

I. Thar. rhis conscnl is mcnnt for specific purpose only nnd any nhcr.111011 in lhc process or
copaci1y shall require ob111ining prior pcm,ission from lhc Board;

2. Thar. you shall upcrnlc and moinlain the STr 24 houf'!l n day;
3. Thur. you shall opcrarc lire STP to treat sewage odlu:ring lo the standards prcscnl>ed under

the Environment (Prorcction) Act, 1986 11nd Rules made there under from time to time,
whiche,•er is srringe111;

4 Th It II dh h fi II d ds fi d' h f ffi Bl. YOU S D n ere 10 t e o owml! stao a� or ,sc ar c o e ucnc 
SI. No. l'nrnmctcr Permissible limit 
I. pH 6.5-9.0 
2- Bio-chemical Oxygen Demand (BOD) 30 mg/I (in nver/stre:un) 
3. Total Suspended Solids (TSS) 100 mg/I

4. Colour & Odour A II clTorts should be made 
10 rcmo,·c colour & 
unplcusnnl oduur as far ns

1>mc1icnblt:. 
,- Fecol Colifomi (FC) s. 1000 MPN/100 ml . 

5. TI1u1, reuse/recycling of rrcn1ed effluent shull be cncourugcd nnd III cases where pnn of the
trcated cnlucnt is reused 011d recycled involving possibility of humn11 contact, stnndnrds
spc:cilic:d above sholl apply;

6. Thor, The Board reserves lhc right to review pluns, spccificutions nnd other dutu relating 10
plant setup for the STl's;

7. That. you shall ensure replacement of pollution con1rol system or its ports aflcr expiry of
ils expected l!re cycle nnd defined by the manufac1urcr/produccr, so as to ensure optimum
compliance of the stnndards stated in Tobie 2 ond operntional sofc1y thereof;

P.T.O 

• 

. 

I 
. 

l . 
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ll. TI1n1, n) pvr th.: Jin.•ctiun� vf' th1: ('c111t'ill l'ollt111011 Con1rnl llonrd (('l'l 11} \01dc I .  'Iv /\S-
190 1'1 JJ;Of,.Ul'C-1 '4M7 llnlcll 07/UJ/20211. Vllll �hnll ln�lnll UV-Vis l)uul llc;un <;c::,nnull!
& l.\luh,poml cnlibm1i1111 l\lcchnnis111 Tccl;n!llui:y hn,cd Onl111c l'11n1tn11!lU\ ffl111cn"1
l\lonitarin!! Sys1c111 (OCEI\IS):

9. Thllt. this con)cnl Is ,·111111 till .3 I'' i\lnrch 1U27:

10. Thai. rou shall co11111:Ct nnd 111110ml the Onlmc cl1111c111 11101111nrlng Jnrn with the Servers uf
CPCB :ind SPCB-Sikki111:

1 1. Th:i�. the OCE!l 1S slrnll 111oni1or 11tc rmmmc1cn: st:tlcll in Tnbh.: 2 m11I in utld111an rtuw rnctcr
sh:ill be ins1nllcd as well:

12. l11a1. you shall op0m1c OCEl\'IS (ONl,lNF: CONTINUOUS f:FFI, 'F.:'\"T
i\lONITOIUNG SYSTEM) in your unit and connect ii to Sl'Cll server.

1.3. Thnt. you sh:tll ensure regular mninlcnnncc and operation of the OCEMS with 1:impcr 
proof mechanisms wirh facilities for calibration: 

14. That. you s hol l fol l ow g u i d e l ine s p r e s c r i be d  b y  1hc CPCIB for
0 C IE 1\1 S av a i I ab I e II t https://cncb.nic..in/online-monitoring-of-industrial-cn,i��ion/:

15. That you shall hove facilities 10 mnn:ige solid woste (STP sludge) generated in your uniL:
16. l11al. the STP sludge collected shall be utilized as manure or disposed in secure landfill:
17. Thal in case the Oil con1ent of STP sludge is high. you shall ensure proper

trclltmcnt/ incineration of the same und the ash shall be channelized to proper disposal
facility:

IS. TI1at you shall maintain proper laboratory facility for mnmral 1cs1ing or trented ond 
unm:nted cmuen1 received by lhe STP; 

19. That. you shall develop a green belt along th.c periphery of lhc fncllity:
20. Thnt. you shall apply for the renewal of conscnl one month before its expiry:
21. 11101. the SPCB-Sikkim also reserves the right to impose or remove additional conditions

in relation 10 this consen1;
22. Th11t, you shall abide by all 1he instructions given by the Board from lime to lime:
23. That, this consent is valid subject Lo obtaining olhcr required pcnnissions'

licenses/clearances wherever requir ed;
24. That, the Board reserves the right to cancel 11bc consent in the event of any cnvironmentnl

problems during operation or non-compliance to consent conditions staled above:
25. That. in the event of such cancellation as provided in specific condition no 2-t. the SPCB­

Sikkim shall no1 be responsible for any loss or liability suffered b)• the authorized person.
department or enterprise;

26. That, you shall apply for renewed consent through onlinc portnl. h1tns://skoc111111s.nid11/.
27. Thal, Rs. 20,000/ (twenty thousand only} bas Ileen received us cons�nl rec

vide Receipt No.656098155 & Bank ID nil dntcd 06.04.2026;
2S. That. the Board reserves lhe right to cm1ccl the cunscni iu (he c en of nny cnv1ronmcntol 

-

problems arising ou1 of your unit; 

, , 

• IJ ,I
/ 

(N.\V- 'inn 1g. l FS (Rctd.) 
l\ilct 1b.:r Secret.It')' 

Stntc Pollu11 ln Co111rul lloard-Sikkim. 
Nhnn a11gdi Tarnin9 

Mom r Sccr�1ary 
State Pollution ontrol BoarJ 

Sikkim 

I 

, 
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R. V. BRIGGS & CO. PRIVATE LTD.
ANALYTICAL CONS I G & TECHN CAL CHE T� 

. . (AN ISO 9001:2015 &: ISO 45001: 2018 CERTIFIED COMPANY)
TAHER MANSION, 1ST FLOOR

9, BENTINCK STREET, KOLKATA - 700 001 Phone: (033)_ 4044-�380/3381/3382 / 3383, Website: www.rvbriggs.comE-mail : rvbnggs.kolkata@gmail.com, info@rvbriggs.com
CIN: U51109WB1931PTC007007

TC-12347 

Certificate 

Issued 10 

Your Ref. 'o. 
Description of Sample 

lark on Sample 
amph: Submincd b) Lhc Pan) on 

1\ nalysis Started on 
Anal)sis completed on 
TFST Fl:'llllll\GS· a 

SI. Tu1 Poramtitrs 
,u. 

I pll Value 

2 I oiol uspcnded Solids (1S 

3 
Diochcmical Ox)gen Demand 

for 3 da)s nt 27°C (BOD) 

) 

TEST REPORT 

Is. ue Date: 24 June 2026 Page I of2 

1/s. PHED 
Government of Sikkim, STP Zone 3, Tathangchen, Gangtok, East Sikkim, Pin-737103. 
Lener dtd. I 5.06.2026 
Effluent 
STP iche). Zone IV TP 
19.06.2026 
19.06.2026 
24.06.2026 

Test Mrtbod 

APHA 24th cdiuon-4500H+B 

API IA 24th ednion 2540D 

1.S. 3025 (Part -44)- 2023 

l nit Rtsull 

... 7.0 

mg/I 28 

mg/1 20 

Parameter Tested: 
pH, TSS and BOO 

Obcuri,:r Umi1 .. J)fr Llmll o5 11rr 
En, lronmrn11I En, lronmr_ntal Pro1«1lon Pro1«1ion Acl, Amrndmcnt Rul,s ?017, 

\loEF&CC for STP Ou1k1 MoEF&CCfor 
Emucnt discharged 

For �on-:\lt1ro 1110 Int.ad. urfac, For Metro Citi,s Cili,s Wn1cr 

6.5-9.0 6.5-9.0 5.5-9.0 

50 (Ma.,.) 100 (Ma.,.) 100 (Mn-'-) 

20 (Mn.,.) 30 (Mn.-.:.) 30 (Mn.,.) 

Rem:1rl.i.: I he �ample of Ellluent complies" itb the Em 1ronmcntal Protection (Amendment) Rulc,.1017 (\lo Er &CC) for STP Outlet siondords 
( l\,h:tro and 1'on-M, ro Citic:,) and the l:.n, iron mental Proto!Clion Act for cffiu.:nt dischar1:,-ed into Inland Surface Wa1cr in respect of the abo, e 

-: E�D OFTEST REPORT:-

Re, icn ed 
: tr1

horiscd by 

(Or.��l;\I) 
J echnical Manager 

Authorised Signutol) 

For R. V. BRIGGS & CO. (Pl LTD. 

The test report shall not be reproduced, except in full, without written approval of the Company.
* Results relate only to the parameters of the item tested.
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ANALYTICAL CONSULTI G & TECHNICAL CHEMISTS

(AN ISO 9001:2015 & ISO 45001: 2018 CERTIFIED COMPANY) 
TAHER MANSION, 1ST FLOOR 

9, BENTINCK STREET, KOLKATA - 700 001 TC-12347 

Phone: (033) 4044-3380/3381/3382 / 3383, Website: www.rvbriggs.com 
E-mail : rvbriggs.kolkata@gmail.com, info@rvbriggs.com

Cerlificate o.E(S)/26-27/0133 

Issued to 

'\ our Ref. o. 
Description of Sample 

Mark on Sample 
amplc "ubmined b) the Part) on 

Anal}sis tarted on 
Anal}sis completed on 

CIN: U51109WB1931PTC007007 

TEST REPORT 

I sue Date: 24 June 2026 Page 2 or 2 

I/. PHED 

Government of Sikkim. STP Zone 3. Tathangchen. Gangtok, East Sikkim. Pin-737103. 
Letter dtd. I 5.06.2026 
Effiuent 

STP Sichey, Zone IV STP 

19.062026 
19.06.2026 
21 06 ?0?6 ·- -

Mlcroblologlcal Parameter Tested: 

Faecal Coliform 

\IICROIIIOLOGIC"-L TEST FINDINGS: 

Dis.:hargc Umtl a, per 
Until ■spcr 

En, ironmcnu,I Pro1ec1ion 
En, ironm�•tal 

!-ii. Amtndmcnl Ruic, 2017, 
Pro1ce1ion Cl. 

'\o. 
I tSt Paramcitrs Tw Method Lnit Rtsults 

MoEF&CC ror STP Ou1lct 
MoEF&CCfor 

Ernucn1 dischal'l,\l'tt 

For "Ciro Cllie, 
For Non-;\ltlro lnlo I nlnnd urr.rr 

Chic, Wairr 

MPNI 

I Faecal Colifom1 APHA 24th Edition 922IE 100 <2 1000 (Max.) 1000 (Max.) 01 speci lied 
ml. 

ncmiu·I.,: I
l

le -..1mpl.: of Emu�"lll complies ,�ith the l·m ironnu:ntal Pmt�-ction (;\mcndm,mt) Ruic,.2017 (Moll &CC) for S l'P Outh:I ,1a11danb 
(\h:tru and ,on-\ktro Citi�l and th.: C"' ironm.:ntal Prot..:ction ,e1 for cfllucnt discharged in10 lnlond Surface\\ a11.-r in respect of the abo,c 
nh:llli,>n,-d pamm�t.:r... 

-: E�0 OFTE T REPORT:-

( Piju h K.anti Duttn) 

Sr, Microbiologist 
Authorised Signatory 

For R.V. BRJGGS & CO. (P) LTD. 

* The test report shall not be reproduced, except in full, without written approval of the Company.

* Results relate only to the parameters of the item tested.

ANNEXURE - B Pg 2-10 
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R. V. BRIGGS & CO. PRIVATE LTD. � · �� 
ANALYTICAL CONS J I G & TECHNICAL CHE ISTS f� lj (AN ISO 9001:2015 & ISO 45001: 2018 CERTIFIED COMPANY) · �

TAHER MANSION, 1ST FLOOR
•tn,i,· 

9, BENTINCK STREET, KOLKATA - 700 001 Phone: (033)_ �044-�380/3381/3382 / �383, �ebsite: www.rvbriggs.comE-mail . rvbnggs.kolkata@gma1l.com, rnfo@rvbriggs.comCIN: U51109WB1931PTC007007 

TC-12347 

Ccrti fica te

Issued to 

Your Ref. No. 
Description of Sample 
Mark on Sample 

ample ub111111ed by the Pan} on 
Analysis Started on 
Analysis completed on 
TEST FINOl'iGS: 

!-ii. 

,o. 
Trsl Parameters 

I pll Value 

2 1 oml Suspended olid� (T. 

3 
Biochemical Oxygen Demand 

for 3 days 01 27°C (DOD) 

) 

TEST REPORT 

Is ue Dale: 24 June 2026 Page I of2 

i\1/s. PHEO 

Government of Sikkim, STP Zone 3. Tathangchen, Gangtok, East Sikkim, Pin-737103. 
Leuer dtd. 15.06.2026 
Effluent 
STP Ranlpool TP 
19.06.2026 
19.06.2026 
?4 06.2026 - . 

Ttst Method 

APHA 24th cd111on-4500H�B 

APIIA 2-hh edition 2540D 

I.S. 3025 (Pan -44)-2023

l nil Rc,;ul� 

... 7.44 

mg/I 10 

rng/1 6.7 

Parameter Tested: 
pH, TSS and BOD 

Diicbargt Limit aJ �r Linih "' 11cr 
En, lronmcntal Prolttl1on En, iron mental 
Amudmcn1 Rule, 2017. Pro1cclion Ac1. 

MoEF&CC for STP Outler i\loEF&CCfor 
Efnucnt dlschnrgcd 

For \lctro Ci1in For �oa,. \ltlro inlo Inland urfact 
Cillc, \\ a1cr 

6.5-9.0 6.5-9.0 S.S-9.0 

SO (Mru..) 100 (Ma.,.) 100 (Ma.,.) 

20 (Ma.'I:.) 30 (Ma.'I:.) 30 (Mn.'-) 

Ren111rkl.: I h.: ampk ot Clllu.:nt rompli.:s "ith 1h.: Ell\ rronmcnml Pmt�-ction (Amendment) Rules. 2017 (MoFF&CCI for TP Ou1li:1 sinndarJ� 
t I\ km, and '1on-�ktro C:i1bJ and the L:m ironmemal Protection Act for c:ffiucnt discharged rnto Inland urfoix \\ mcr rn n..'"<�"CI of the abo\c: 
mcntioncJ p.mur11:t.:r, 

-: EN"D OF TE T REPORT:-

Re\'icwcd & Authorised b)' 

�
( Dr. & KARI I) 

Technical Manager 
Aulhoris..--d Signatory 

For R. V. BRIGGS & CO. (P) LTD. 

* The test report shall not be reproduced, except in full, without written approval of the Company.
Results relate only to the parameters of the item tested.
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R. V. BRIGGS & CO. PRIVATE LTD. ti '��� 
ANALYTICAL CO S G & TECH CAL CHE s S ru\ro._,",j 

.. 

(AN ISO 9001:2015 & ISO 45001: 2018 CERTIF
I

ED COMPANY) 
��.,.; 

TAHER MANSION, 1ST FLOOR 

9, BENTINCK STREET, KOLKATA · 700 001 TC-12347 

Phone: (033) 4044-3380/3381/3382 / 3383, Website: www.rvbriggs.com 
E-mail : rvbriggs.kolkata@gmail.com, info@rvbriggs.com

Certificate 

Issued to 

Your Ref. ·o. 
Description of Sample 
Mark on Sample 
",ample Submllted b) the PM) on 
Anal)sis Stoned on 
Analysis completed on 

CIN: U51109WB1931PTC007007 

TEST REPORT 

Issue Date: 24 June 2026 Page 2 of2 

l\t/s. PHEO 
Government of Sikkim, STP Zone 3, Tathangchen, Gangtok, Ea.st Sikkim. Pin-737103. 
Letter dtd. 15.06.2026 
Eflluent 
STP Ranlpool STP 
19.06.2026 
19.06.2026 
23.06.2026 

Mlcroblologlcal Parameter Iested: 
faecal Coliform 

\IICROlllOLOGICAL TEST Fl'IDl'IGS: 
Oischargr Limit 15 pc,r Limit 15 pc,r 

En, ironmtnllll En, iron mental Pro1a:1ion Protttlion Act. 
SI. Aniendmen1 Rules 2017. 
,o. 

Ttst Paramtitrs Ttsl \lethod l'nil Rtsulis MoEF&CC for STI' Ou1k1 MoEF&CC for 
[ffiueo1 discha�ed 

For Metro Cilit'll For :-.on-\lrtro ln10 Inland urfacr 

CiliH Water 

MPN/ 

I Faecal Colifonn A PHA 24th Edition 9221 E 100 49 1000 (Ma.x.) 1000 (Ma.x.) Nol specified 
ml. 

ltcnmrk.: I he -.ampl.: uf I nlucnt i.:umplics "ith the Fil\ imnm.:ntul Prot1.'tlion (Amcndmcnl) Rule!-.2017 (MnFI &CC) for Sl P Ou1l.:1 ,1ambrll, 
( \ktro and ,on-\ktro C1111.--.) and th..: I m ironmen1al Proto.:.:11011 \ct for cllluem di-.chnrged into Inland ·urfaL-c \\ mer in respect of 1h.: abo,e 
1111.:ntu,n.:d p;1r.un.:1cr.. 

-: END OFTE T REPORT:-

R
�

�cdby 

( Pijush K1111ti Dutta ) 
Sr. Microbiologist 

Authorised Signatory 
For R.V. BRIGGS & CO. (P) LTD. 

The test report shall not be reproduced, except In full. without written approval of the Company. 
Results relate only to the parameters of the item tested. 
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R. V. BRIGGS & CO. PRIVATE LTD. � �'. �� ANAL 'TICAL CO t ,.. & TECH�ICAL CHE S l
��(AN ISO 9001:2015 & ISO 45001: 2018 CERTIFIED COMPANY)

TAHER MANSION, 1ST FLOOR
9, BENTINCK STREET, KOLKATA - 700 001 

Phone: (033)_ 4044-�380/3381/3382 / 3383, Website: www.rvbriggs.com
E-mail : rvbnggs.kolkata@gmail.com, info@rvbriggs.com 

CIN: U51109WB1931PTC007007

TC-12347 

Ccrtifica te o. E(S)/26-27/0135 

Issued to 

Your Ref. 1o.

Description of Sample 
Mark on Sample 
Sample ubmmed b) the Part) on 

Annl}sis Staned on 
Analysis completed on 
ITS T n,-or'iGS: 

I. 
rut Parameit� 

:\o. 

I pit Value 

2 Total Ul>pcndcd Solids ( I S)

J 
Biochemical O,)gen Demand 

for 3 do)s :tt 21'C (BOD) 

TEST REPORT 

I sue Date: 24 June 2026 Page I of2 

�Us. PHED 

Government of Sikkim. STP Zone 3, Tathangchen, Gangtok, East Sikkim, Pin-737103. 
Letter dtd. I 5.06.2026 
Effluent 

STP Syarll Zone II 

19.06.2026 
19.06.2026 
24.06.2026 

Tt I \ltihod 

API IA 24th cdiuon-lSOOH+B 

API IA 24th edi1ion 2s,10O 

I.S. 3025 (Part --l4)-2023 

l'nit Rt!iults 

. . . 7.40 

mg/I 8.8 

mg/I 5.6 

Parame\er Tested: 

pH, TSS and BOD 

Dlsch•rge Un,11 as per Limit:H�r 

Ea,ironmH�I Pro1tt1ion £ovironmrn1al 

Amcndmtnl Rules 2017, Proltt1ion ti. 

llto£F&CC for \loEF&CC ror STP Oullcl 
Emucn1 dl<cbal'!ltd 

For Non-l\lciro lnlO lnl•nd Surrncc 
For \lc1ro Cilil'S Ci1ics ,,.,.,. 

6.5-9.0 6.S-9.0 5.5-9.0 

SO (Ma.,.) 100 (Ma.,.) 100 (Ma.,.) 

20 (Ma.,.) 30 (Mnx.) 30 (Ma,.) 

Remar�: The •ample of I muem complk"' 11ith the Em L10nmcntal Proh.'Ction (Amendment) Rules.2017 (Morr &CCI for '-1 P Out kt �tandimls 
1 f\h:tro Jnd Non-1\ktru Ci1ies) aml the l:.111 iron mental Proto!Ction Act for ellluent discharg.:d into Inland Surface\\ :tt� 111 n:::.J"-'CI of th� ,ll�l1e 

-: E�D OF TEST REPORT:-

Rc1•ic11cd & Authorised by 

(Dr.&IRIM) 
Technical Manager 

Authorised Signatol') 
For R.V. BRIGGS & CO. (P) LTD. 

* The test report shall not be reproduced, except in full, without written approval of the Company.
* Results relate only to the parameters of the item tested.
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R. V. BRIGGS & CO.
ANALYTICAL CO SU G & TECHNICAL CHE, STS 

(AN ISO 9001:2015 & ISO 45001: 2018 CERTIFIED COMPANY) 
TAHER MANSION, 1ST FLOOR 

9, BENTINCK STREET, KOLKATA - 700 001 TC-12347 

Phone: (033) 4044-3380/3381/3382 / 3383, Website: www.rvbriggs.com 
E-mail : rvbriggs.kolkata@gmail.com, info@rvbriggs.com

Certificate o.E(S)n6-27/0135 

Issued to
Your Ref. "\o.
Descnpuon of ample
Marl-. on Sample
Sample ubmitted by the Prut} on 
Anal)sis Staned on
Analysis completed on 

CIN: U51109WB1931PTC007007 

TEST REPORT 

Is ue Date: 2-t June 2026 Page 2 of2 

Mis. PHEO 

Government of Sikkim, STP Zone 3. Tathangchen, Gangtok, East Sikkim. Pin-737103.
Letter drd. 15.06.2026
Effiuent
STP Syanl Zone 11 
19.06.2026
19.06.2026
23.06.2026

Mlcroblologlcal Parameter Tested: 

Faecal Coliform 

�IICROlllOLOGICAL TEST FINDINGS:
DiKb•ri• Limit IJ per Umit .. per En, ironmenl•IEa, lroameai.1 Pro1«1lon Protcctioa Act.

!.I. 1 es1 Paramrun Trsl I rt hod l nil Rouhs 
\m•ndmeat Rulo 2017, \loEF&CC for i\o, \loEF&CC for STI' Ou1lct Emue,nt disch1rgcd

For \lotro ClliCJ For Non-�lotro iato Inland urfa••
C"ldcs \\ altr 

MPN/ I Faecal Coliform APHA 24th Edition 9221E 100 06 1000 (Max.) 1000 (Max.) Not specified
ml 

Rcmurl..5: lh.: �unple of Llllm:nl compli..-. ,1 ith th,· 1·11\ imnn11:ntal Pro1cc1ion (Amendm.:nl) Ruic,.2017 (\,fol I &CC) for SI I' Outl.:t su111d::ird�( \kcm and ,un-\kt C'iti.:l>) and the I m ,ronmcntal Pro1.:.:1mn \c1 for cmucrn dbchargcd mto Inland ",urfoce \\ :11.:r m n...,p..-ct 11f chc ubo,c 

-: E'iO OF Tf_ T REPORT:-

Rcv�iscd by
( Piju I Knnti Dutta )

Sr. Microbiologist 
Authorised Signatory

For R.V. BRIGGS & CO. (P) LTD.

The test report shall not be reproduced, except In full, without written approval of the Company.
* Results relate only to the parameters of the Item tested.
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R. V. BRIGGS & co. PRIVATE LTD. � � h�� 
ANALYTICAL CONS L I G & TECHN CAL CHE STS l ��

•
(AN ISO 9001:2015 &: ISO 45001: 2018 CERTIFIED COMPANY)

TAHER MANSION, 1ST FLOOR 

9, BENTINCK STREET, KOLKATA - 700 001 

Phone: (033)_ 4044-�380/3381/3382 / 3383, Website: www.rvbriggs.com
E-mail : rvbnggs.kolkata@gmail.com, info@rvbriggs.com 

CIN: U51109WB1931PTC007007 

TC-12347 

Certificate o.E(S)/26-27/0136 

Issued to 

Your Ref. o. 
Descript,on of Sample 
Marl,. on Sample 
<;ample 'ubmi1ted b) the Pan) on 
Analysis Smned on 
1\nal}'sis completed on 
TESI Fl'IDl"/GS· .. .. 

I. Tt I Par■ mtltn. 
:'lo. 

I pH Value 

2 ro,01 u�pended Solidi, (TS 

3 
Uiochcmical O,)g,:n 0.:mand 

for 3 da)S Ill 27°C (BOD) 

) 

TEST REPORT 

ue Date: 24 June 2026 Page I of2 

l/. PHED 

Government of Sikkim, STP Zone 3, Tathangchen, Gangtok, East Sikkim, Pin-737103. 
Letter dtd. 15.06.2026 
Effluent 
STP Adampool STP 
19.06.2026 
19.06.2026 
24.06.2026 

Tt I \lclhod 

APIIA 241h cd111on-lSOOlhB 

API IA 24th edi1ion 2540D 

I. . 3025 (Part -4-l) -2023

l nil Rt)Ults 

. . . 7.0-I 

mg/I 16 

mg/I 12 

P;pr,meter Tested; 
pH, TSS and BOD 

D1Khu11r Umll .. �r t.lmituptr
En, ironmtnl■I Ea• ironmenlJII Pro1tr1lon Pro1c-cllon Acl, Amendment Rult"> ?017, \lot:F&C'C for \loEF&CC for!> 11' Ou1le1 Effiurnt di)rhari:l'tl 

For \lelro Chia For 1'on•Mrlro Into lnlonfl �urfne, 
CillN \\ lltr 

6.S-9.0 6.5-9.0 S.S-9.0 

SO (Ma.".) 100 (Ma.,.) 100 (Ma,.) 

20 (Ma.,.) 30 (Max.) 30 (�la.,.) 

He11111r�: The.: <:UUplc or fllluent compli..'1- "11h the r.m ironmcnml Protccuon (Amendment) Ruh:�.2017 (MoCf'&CCI for� rP Outlet stnndnrd, 
1 "ktr., and 'lon-Mc1ro l'i1ic-.J and 1h.: I n, ironmcntal Pro1<.-c1ion Act for 1:tllucn1 discharg.:d into Inland \urfact \\ mer in re,Jll!Cl of th� alxnc 
111,·n111111c,I par,un

:�:�d 
b: R•p

� 

-: E."'0 Of' T T REPORT:-

Re, le\, cd 
2 

t;;._ '. ho risrd by

(Dr.�Ui\l) 
fechnicn1 Manngcr 

Authorised Signruol') 
For R. V. BRIGGS & CO. (Pl L rD. 

The test report shall not be reproduced, except in full, without written approval of the Company.
* Results relate only to the parameters of the item tested.
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R. V. BRIGGS & CO. PRIVATE LTD. ��,� 

Certificate 

Issued 10 

ANALYTICAL CO ING TEC CAL CHE 

(AN ISO 9001:2015 & ISO 45001: 2018 CERTIFIED COMPANY) 
TAHER MANSION, 1ST FLOOR 

9, BENTINCK STREET, KOLKATA - 700 001 
Phone: (033) 4044-3380/3381/3382 / 3383, Website: www.rvbriggs.com 

E-mail : rvbriggs.kolkata@gmail.com, info@rvbriggs.com
CIN: U51109W181931PTC007007 

TEST REPORT 

Is ue Date: 24 June 2026 

l\1/s. PHED 

TC-12347 

Page 2 of2 

Governmem of Sikkim. STP Zone 3, Tathangchen, Ganglok, Easl Sikkim, Pin-737103. 
Your Ref. 10. Letter dtd. 15.06.2026 
Descriplion of Sample Emuent 
Mark on Sample STP Adampool STP Microbiological Parameter Tested: 
Srunpk Submincd b) the Pan) on 19.06.2026 Faecal Coliform 
Anal)sis Staned on 19.06.2026 
Analysis completed on 23.06.2026 
\IICRODIOLOGIC'AL TEST Fl'l/01",'GS· -.

·,. l tSI Paramtlfl''S Tm \ltlhod 
,o. 

l Faecal Coliform API IA 24th Edition 9221 E 

l'nlt RtSulU 

MPN/ 
100 130 
ml 

Oisch111t• Limil u p,r Umh ai ,xr 

Environn,utal Pro1«1ion En, lronmHtal 
Amcndmca1 Rul .. 1017, Prottttion AcL 

MoEF&CCfor \loEF&CC for STP Ou1l,1 Effiutnl dbcbugnl 

For Mclro Cilies For Non-l\ltiro lnlo lnlund Surf1rc 
Cities W11<r 

1000 (Max.) 1000 (Max.) No• specified 

ltcm:11·1.,: I he ,ampk of I lllrn:nl complies\\ ith lhe 1�m irunmental Pmtoction (Amendment) Rul�. 2017 (i\lol I &(CJ for� I l' Ou1le1 ,mndanb 
(\k1r,1 ,md '-on-\k1ro Ci1i\.',) and 1hc I m ironmcnlal Pro1cction Act for cffiucnt dischnrg"-d imo Inland 'url\Jcc \\'01..:r in rc�pcct 11f1he ohmc 

-: E:'\D OFTE T REPORT:-

Rc\•
�

dby 

( Pijush Kanti Dutta) 
Sr. Microbiologist 

Authorised Signatory 
For R. V. BRIGGS & CO. (P) LTD. 

The test report shall not be reproduced, except In full, without written approval of the Company. 

Results relate only to the parameters of the item tested. 

SULT ISTS 

/26-27/0136 

: , 

• • 
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R. V. BRIGGS & CO. PRIVATE LTD. � �\ 
ANALYTICAL CONSULTING & TECHNICAL CHEMISTS

(AN 180 9001:20115 & 180 415001 : 2018 CERTIFIED COMPA.l'IY)

TAHER MANSION, 1ST FLOOR 

9, BENTINCK STREET, KOLKATA - 700 001 
Phone :(033) 4044-3360 I 3361 / 3382 / 3383, Website: www.rvbriggs.com 

Ccrlificulc o.E(S)/25-26/761 

Your Ref. No. 
Description of Sample 
Mark on Sample 
Sample Submillcd hy the Pany on 
Analysis Started on 
Analysis completed on 
TEST FINDINC.S: 

SI. 
No. Te\l l'aramelcrs 

I pll Value 

2 Total Su�pcnded Solids (TSS) 

4 
Biochemical Oxygen Demand 

for 3 days at 27°C (BOD) 

5 Chemrcal Oxygen Demand (COD) 

E-mail : rvbriggs.kolkala@gmall.com, lnfo@rvbrlggs.com
CIN: U51109WB1931PTC007007 

TEST REPORT 
Issue Dale: 19 March 2026 

Mis. l'IIIW 
Government of Sikkim 
STI' Zone -3, Talhangchcn - 737103, Gangtok, East Sikkim. 
Letter dtd. 11.03.2026 
Efnucnt 

Page I of2 

STl'OUllcl 

16.03.2026 

Parameter Tested: 
pH, TSS, BOO and COO 

16.03.2026 
19.03.2026 

J>iM:hargt Umil u p«r Umit:n�r 

t: .. i,oomnt.al t:nvironmHIJII Prot.eclit>a Pr01tt1ioo Act. Amtndmtnl Rule> 2017, 
'frsl Mclhud nil Hnull1 MoEl'&CC for STP Outld \loEF&C.C for 

t:rnu .. 1 diKluori;ed 
Por .Son•\fdro iato lalaod Surfau 

For ,\fdru Cilia 
Cilia Wauer 

Al'HA 24th cdition-45001 l+O . . . l!.32 6.5 -9.0 6.5-9.0 5.5 - 9.() 

APHA 24th edition 2540D mg/I 13 SO (Max.) 100 (Max.) JOO (Max.J 

I.S. 3025 (Part - 44)- 2023 mg/I 9.0 20 (Max.) 30 (Max.) 30 (Max.) 

API IA 24th edition 52208 mg/I 3S Not specified Not specified 250 (Max.) 

Rcm�r�: I he sample ofEffiuent complies with lhc Environmental f'rotcction (Amendment) Kules. 2017 (MoEF&CCJ for STP Outlet Stand<1rds 
(Mc:tro and Non-Metro Citics) and the Environmental f'rotcction Act for cffiucnl discharged inlo Inland Surface Watcr in rcspc:ct of the aboH: 
mentioned parameter�. 

-: E D OF TEST REPORT:-

Revieid & Authoriud by 

�r7.� 
Dy.Technical Manager 

Authorised Signatory 
For R. V. BRIGGS & CO. (P) LTD. 

* The test report shall not be reproduced, except in full, without written approval of the Company
* Results relate only to the parameters of the item tested.
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ANNEXURE-B Pg 10-10 

R. v;N~~!,~~!.~,~?.:,~!~~~~~.~ro. IA , 
(AN 180 UOOl t~ OUI & l■O 4 9001 1 :J018 CERTIVl &D COMPAlfVJ 

'~ IAltl H MAN!ilON, rn r f I ()C)fi 

11, 111.NTINCK 8 l HU l , KOi KATA · /00 001 
I '11111111 ((>:1:1) 4ll44-:i:1no / 3301 / 330:l / 3 '.Hn. Woh11ll0 WWW rvhrlgg• (/_,m fG-123-47 

\ ,,ur l{rt. 10 . 

tk,.-rip1io11 of Snrnplc 
\ lnrl.. 1111 Sample 
, .,mpk :S11h1111t1cd h) lhc l'un) un 

. \ nal) "' !-1111ncd on 
\nalv~b cmnplctcd on . 

;\II( ltOBIOLOGICAL TES'I 

l,I. 
I r,t l'uamrtrn 

No. 

I I ntnl Coliform 

2 Faecal Colifom1 

I - 11111II • rvhrlyg11 kolknlo@umnll.com, lnf0Crvbrlgg1.r;om 

H Nl>I 

GIN : U51109WB1931PTC007007 

TEST REPORT 
b ~uc Onie: 19 March 2026 

1/~. PIIED 
Govcmmcnl of Sikkim 
Sl I' Zone -3, I alhangchcn • 737103, Gnnglok, La~I Stkkrm. 
Lcllcr dtd. 11 .03.2026 
Emucnt 
STP Outlet t•a.mf1t!Jtt1t11.i 
16.0).2026 Total Coliform & FMC.II Coif«'" 
16.0) 2026 
18 03 2026 

~GS: 

01.rh■rl• l.fmil ■• ~ r 
.... 11.,-.r 

f••lroe--1111 
f. n•lrnnm,nt■I Prot,cllon 

Pr111«tio■ A<t. 

l tll Mt thod llnlt Hu ulli 
/\m,ndmrnl Ruin 2017, Mof.fl,C(' r., 

\lat:F&< c· ror ~ rP Outlet f.fflvnt d..,ltaf11M 
tor an-Metro Into l•l■Dd .,_rfatt 

►or Mttro ('illn C'ltln W■t<r 

Ml'NI 
A l'I IA 24th Ldition 922 10 100 < 2 Nut \pc.:cincd Not spccincd Not specified 

1111 

Ml'N/ 
APHA 24th Edition 922 1E 100 < 2 1000 (Max.) LOOO (Max.) Not spec1 fic:d 

ml. 

Hrm11rk,: I hc ,11111plc of l:.ffiucnt .:otnplb "ith the l::.111 ironm.:ntal Protection (Amendment) Rules. 2017 (MoEF&CC) for S 11' Outlet ,tanclanh 
l '-k1ru and N11n-M1.'tm l'nb) w1d th.: l:nvinmm.:nlal l'ro1ec1iun Act for cffiucnl d1~chargcd into Inland Surrucc: Wuh:r in r1...,pc.:1.1 of the ahmc 
mcnl mn1.-J parumct.: . 

-: E D OF TEST REPORT:-

Rt vicwtd & Authorised b) ~--( Pijush Kant.i Dutta ) 
Sr. Microbiologist 

Authorised SignatOf) 

For R. V. BRIGGS & CO. (P) L TO. 

: The tct,t repor1 • hell not b r produc d, ttXOC!pl 111 full, without wrltt n pprov I of tho Company. 
Raiulta rel l8 only lo lh per rn lur1 of lhtt ltarn t elod . 
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Llylna of DWC pipes .1bove Power colony aru and Ringh1m in Mlln&an 

Lavina of DI pipes 1lon1 BAC Sankal1n1 bypass road and PMGSY rolld In M1n11n 

ingEngineef(�, 
Pub!ic Engineering � 

Government of Sikkim 

~ 

A .neineer -J: 

~j • \ • .,,i~ ! I " 
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g .. ._._, 

'.la,�a· SI, .... ,n�13 
.' ' 

• •• 
f- •• 

·. .• ,. : 

Restoration of road post laying of sewer lines along DAC road, Zilla Bhawan road, Pentok and Mangan 
school road in Mangan 

Restoration of Footpath post laying of sewer lines along DC Quarter footpath, Pentok footpath and 

Upper Slnghlk footpath In Mangan 

---JU ... , ... nteoding Enginee, (NIE) 
Health Engineering Oep<t 

Government of Sikkim . Maoga11.., v - u,, i.u 1 
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STP site levelhng erage System . work for Mangan Sew 

��, A . --•ment 
t,. 

I' 
:1,0 

Engineer (NIE• 
Engineering Qt�!\. 

Government of Sikkim 

_;::::> 
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POLLUTIO ABATEMENT OF RIVER 

' EST SlKKJ 

Manhole excavation. soling, C.C works 

Sewera 

1sion 

ment 
r,v;ilsh,nn N<>ct �I ,� 

ANNEXURE-C Pg 4-5 
GY ALSIUNG TOWN 

RCC works in Manhole chamber 

L, 
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